3 Written Answers
india’s Troop Commitmentto Somalia

8018. SHRI GURUDAS KAMAT: Willthe
Ministerof EXTERNAL AFFAIRS bepleasedto
state;

(a) whetherGovémmem proposetoscale
downtheirtroopcommitmentunder UNbagleto
Somalia;

(b)ifso, the reasonstheretor;

(c) whether an advance Indianteam has
submittedits recommendation; and

(d)if so, the salientfeaturesthereof?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF EXTERNALAFFAIRS (SHRIR.L.
BHATIA): (a) 1o (d). The Government of India
have received a requestfromthe UnitedNations
for contributing troops to the United Nations
Operationin Somalia (UNOSOM-II). No deci-
sion about India’s participation has beentaken
sofar. The recommendations submitted bythe
team sentto Somalia are under consideration of
the Government. Earlier, India has contributed
two naval ships to join international effort for
establishinga environmentforhumanitarian
relief operations in Somalia in pursuance of
SCR794.

Toutsat Airports

8019. SHRIVIJAY KUMAR YADAV:
SHRI LOKANATH

CHOUBHURY:

SHRI SUKHENDU KHAN:
SHRI SUDARSAN

RAYCHAUDHURI:

DR.AMRITLALKALIDAS:

Willthe Ministerof CIVIL AVIATION AND
TOURISMbepleasedtostate:

(a)whetherthe attentionofthe Government
hasbeendrawntothe activities of touts at major
airporis;
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(b) the number of complaints receivedin
this regard during the last one year; and

(c)theactiontaken by the Governmentin
thisregard?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAM NAB|AZAD): (a)
Yes, Sir.

(b) Theinformationis being collected.

(c) It 1s the constant endeavour of the
concemed authorities topreventtoutsfromha-
rassing passengers. Ateachinternational air-
ports, Committee under the Deputy Commis-
sioner/Superintendent of Policehas beensetup
to curb this menace. Incidents reportedto the
police are investigated and follow-up action
taken.

[Translation]
Alleged Malpracticesinl.T.D.C.

8020. SHRI ANAND RAINA MAURYA:
Will the Minister of CIVIL AVIATION AND
TOURISMbepleasedto state:

(a) whetherany enquriypertamingtokeep-
ingalarge amount of foreign exchange, large
scalebunglinginaccounts, assigning contract
andsellingimporteditems in unlawful manner

_ ispending foralongtime againstsevensenior

officers ofthe India Tounsm Development Cor-
poration;

{b) if s0, the reasons for the delay in the
matter;

(c) whether the Government propose to
dispose of this case expeditiously:

(d}ifso.bywhen; and
(e)ifnot, the reasons therefor?

THEMINISTEROF CIVILAVIATIONAND
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TOURISM (SHRIGHULAM NABIAZAD): (a)
No suchenquiry is pentling with | TDC Manage-
ment againstsevensenior officers.

{b)to{e). Donotanse.
{Engilish]
CompensationtolmmigrantWorkers

8021. SHR! B. DEVARAJAN: Wili the
Ministerof EXTERNAL AFFAIRS bepleasedto
state:

(a)the number ot immigrantworkers who
metwith accdents whileonduty abroad and paid
compensation during each of the last three
years, counlry-wise;

(b)the number of cases thatare pending
with Government during this period, country-
wise; and

(c) the steps being taken by the Govern-
mentinthis regard?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF EXTERNAL AFFAIRS (SHRIR.L.
BHATIA): (a) and (b). Theinformationis being
collected and willbe placed onthe Table ofthe
House.

(c) Indian Missions have standmg instruc-
tions to hiaise with host governments to assist
Indian nationais in having their compensation
claims settied without delay in case of any
difficulty. All such cases are not however re-
portedtothe indkan Mission concemed. When-
everMissionis askedforassistanceincase of
delay or demal of compensation to an indian
national. the Missiontakesthe matterupwiththe
concemedauthorities of thehostgovernment or
the employet for resolution of the problem.

Paucity of Sparesin Airindia

8022. SHRI SHANKERSINH

VAGHELA:
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SHRIATAL BIHARI VAJPAYEE:

Wilithe Minister of CIVIL AVIATIONAND
TOURISMbepleasedtostate:

(a)whetherthe Airindiamanagementhad
set up a Commiittee to probe into the acute
paucity of spares and other rotable aircraft
maintenance tems andwas assignedthe task
tocarry outphysicalinventory of sparesfor their
availability and movement for the past eight
years;

(b)iso, itsfindings andactiontakenthereon;

(c) whether the Committee found that
sparesworthrupees 11 crores were untraceable
andthatspares andmaintenanceitems worth
overrupees 20crores hadnotbeenusedforover
twoyears;

{d)ifso, the facts and actiontakeninthis
regard; and
(e)the new norms fixedn thus regardand

the actiontaken against those foundguilty ?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRI GHULAM NABI AZAD): (a)
Yes, Sir.

(b)to(e). Thefinalreport ofthe Commitiee
s awaited.

Spares of Airindia and Indian Airlines

8023. SHR! RAJNATH SONKAR
SHASTRI: Willthe Ministerof CIVILAVIATION
ANDTOURISMbe pleasedto state:

(a)the amountot spare partsfound missing
fromthe Air india andthe Indian Airlines during
thelast twelve months;

(b) the details thereot-

(c)whetheranyinvestigations were made
intothe missingitems:





